
CENTRAL ADMINISTRATI\JE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex( BOA) 
Indira Nagar9  Bangalorer38, 

Dated: 

Application No. ic(L 	/86( T) 

Writ Petition No. 

APPLICANT 

kA  

VERSUS 	 - 

To 

'Al C 	/ rn A 	 R 
t 

/7 

Writ Petition No. 	/ 'ton the file of Hon'ble 
High Court of Karnataka, 8anoalore, transferred to this Tribunal 

under Section 29 of the Administrative Tribunals Act, 19859  and 
registered in this Tribunal as Application No.

'--
is 

posted before the Bench on , 
	for fixing the date of 

final hearing. 

2. 	
You are directed to appear on the aforesaid date at 

10.30 All failing which further proceedings will be held in your 
a b sen C e. 

By urder of the Tribunal. 

GR 	
( COURT OFFICER ) 
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IN THE HIGH GOURT OF KARNATAKA AT BANGALORE 

ORDtR SHEET (PART Ike) 

H 
/ 	 of l9,. 

Advocate for the Applicant/Petitioner. / 
(tII R,i'ic 
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Advocate for the Respondent. 
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M. C. NARASJMHAN, B. SC., B. L., 	 TeI 30684 
Advocate 	 27, 6th Cros,4tin, 

Malleswaram, 
BANGALORE - 560 003. 
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Tie CoiL 	f'icc 
Certr1 ;duiinSt. 	: 

13:iich, 
otimerci:I Co: 

)1 .i..i 	 :T 	((li[ 	CciL,'1 3uve2re:t 
tcritiinj Coune1, CCti';1 	mLn.L ti tive Tr ibii'ii, Bn3i13i'e 

for herin3 1) oi'o the Hon 'bie Tribun&1 oi: II I . ' 36 :;d the 
ratLer 'ia dis:.isoed 	i.rithdra,\n, 



RE SJED AD 

CETR!L 	MIr !STRTI)E TRfl3tJNAL 
PAAL0flE BENCH 

Appin. No 694/85(T) 
(WP No 18028/92) 

To 

Commercial Complex(RDA) 
Indiranagar, Bangalore - 560 039 

Dated the 22't Septemb. 1986 

The Station Director, 
All India Radio, Raj Bhavan Road, 
angalore - 560 001 

Sir, 

Subject: APPLICATION NO 994/86(T) FORERLY W.P.NO 18026/) 

In response to your Office letter No Ban_1(1)/86-S(Tribunal) dated 
30-8-86 on the above matter, Order passed by the Hon'ble Bench of the Tribunal 
Comprising of Hon'ble Member (Admn) Shri LH.P.Rege and Hon'ble Memher(Judl) 
Shri Ch.Ramakrishna Rae, on 31-7-86 in the above Application is reproduced 
bs lot :— 

Counsel on both sides present. The applicant's counsel submits 
that the applicant has addreeeod him a letter. stating that she 
is not interested in continuing the proc1edins in the W.P. which 
has since been transferred to this Bench of the Central 
Administrative Tribunal. The said letter has been filed in 
Court. A memo has also been filed to the same effect. 

In view of the above, the Application is disposed ax of as 
not pressed". 

By Order of the Registrar. 

1" 
/ 	(.Ramamurthy) 

Section Officer(UDL) 


